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MINISTRY OF RAILWAYS
(Central Railway)
NOTIFICATION
Mumbeai, the 8th August, 2025
Under clause 7A of the Railway (Amendment) Act 2008

S.0. 3750(E).—In exercise of the powers conferred by clause (7A) of Section 2 of the Railways Act, 1989
(24 of 1989), the Central Government hereby authorize the officer mentioned in column (2) of the table below as
“Competent Authority” to perform the functions as such authority under the said Act with effect from the date of
publication of this notification in the Official Gazette in respect of the special railway project “Bhusaval-Badnera-
Wardha 3 & 4™ Line (313 Kms)” in Akola District mentioned in Column of the said table for the public purpose
of execution maintenance, Management and operation of such special Railway Project.

TABLE
S.N Sub-Divisional Officer and Sub- Villages
o Land Acquisition Officer Division g
Anvi, Birsingpur, Bondarkhed, Borgaon Manju, Dabki,
1 Sub-Divisional Officer and Land Akola Gudadhi, Akoli, Kurankhed, Mirzapur, Naigaon, Pailpada,
Acquisition Officer, Akola Rajapur, Shahanwajpur, Sisa, Tankhed, Umerkhed, Umri,
Yawalkhed.
) Sub-Divisional Officer and Land Balapur Borala, Gaigaon, Kasura, Kolasa, Kumbhari, Manali,
Acquisition Officer, Balapur P Manarkhed, Nimkarda, Onkarkhed & Paras
Allapur, Bahadarpur, Chikhali, Deoran, Esafpur, Goregaon,
3 Sub-Divisional Officer and Land Murtiiapur Hirpur, Jitapur, Kadwi, Kaswi, Khodad, Madhapuri, Mana,
Acquisition Officer, Murtijapur urtyapu Mandura, Matoda, Murtijapur, Piwashi, Ramtek, Sanjapur,
Sikandarpur, Sirso & Sonori

[F. No. G197/BSL-BD-WR 3rd & 4th Line/Aug/Akola Dist./7A]
AVANISH KUMAR PANDEY, Chief Administrative Officer (Construction)
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